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Title: Demand for adjournment motion regarding the situation arising out of demonetisation of Rs. 500 and Rs. 1000 currency notes in the country.
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam Speaker, the submission of the Trinamul Congress is this...(Interruptions)
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HON. SPEAKER: I am ready to listen all of you.
Yes, please.

SHRI SUDIP BANDYOPADHYAY: Madam, what I am telling is that from the Chair of the Speaker, being the custodian of this House, you take a firm
decision that this matter is to be discussed. What is the harm if it is discussed under Adjournment Motion? We cannot understand. What is the harm
in it? Why is the Government not coming forward? If there is a turmoil situation, which is prevailing in the House, the Ruling party is responsible for
it. It is not that the Opposition parties are responsible for it.

We are asking for a positive debate. We want to place our observations.
HON. SPEAKER: The Chair is also ready to have a debate but not under the Adjournment Motion.
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY: We want to see the hon. Prime Minister being present in the House. Let us make our observations...( Inferruptions)
Why are you not rising to the occasion? You rise to the occasion...(Interruptions)

SHRI ANANTHKUMAR: Madam, we are ready for the debate....(Interryptions) 1 want to tell the Trinamul Congress leader and my friend, Shri Sudipji
that the Bharat Sarkar, that is, the Government of India is ready for a debate...( Inferruptions)

We are ready for a debate in this House; we are ready for a debate in the other House; and we are ready for a debate outside also. But they are not
coming out for having a constructive debate...(Interruyptions)

At this moment itself, Madam Speaker, we are ready for a debate. I do not know why they are running away from a debate...(Inferruptions)

At both the places, namely, in Sagar, Madhya Pradesh and in Assam, the Bharatiya Janata Party has won under the leadership of Shri Narendra Modi.
What is the signal? ...(Interryptions) The signal to the country is that 'the people of India are with Shri Narendra Modi and the people of India are
with this crusade against corruption. That is the message going in the entire country...(Interruptions)



Madam, we are ready for a debate. Let them go back to their seats. I am again requesting them to cooperate...(Interruptions)
HON. SPEAKER: Yes, Dr. Venugopalji, what do you want to say?

... Interruptions)
HON. SPEAKER: All of you are in the Well. This is not the way. I am sorry.

...(Interruptions)

DR. P. VENUGOPAL (TIRUVALLUR): Madam Speaker, we have also given a notice in this regard about "the sufferings of the common people due to
the shortage of new Rs.500 and lower domination currencies, and overcrowding at banks and ATMs in the country after the demonetization
announcement by the Government."

On this matter, we want a discussion and we have already given a notice of Adjournment Motion on it...(Jnterruptions)
HON. SPEAKER: I am sorry. It will not go like this.

...(Interruptions)
HON. SPEAKER: You do not want a discussion!

...(Interruptions)



